Sunak plans tough new law against illegal migration

London: British Prime Minister Rishi Sunak on Sunday
announced a clamp down on illegal migration with a new
proposed law to tackle the issue of migrants crossing over into
the UK illegally and dangerously in small boats from across the

English Channel. He had made cracking down on this illegal route
between the UK's sea border with France among his top priorities
for the year. The Sunak-led government is now planning to table
the legislation in Parliament next week to address the issue.
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Iran agrees more
IAEA's inspections

Tehran: Iran has allowed
increased inspections by the
International Atomic Energy
Agency (IAEA) of its nuclear
sites, the official news agency
IRNA reported Sunday, just
after the IAEA chief's two-day
visit to Tehran. Behrouz
Kamalvandi, the spokesman of
the Atomic Energy Organisation
of Iran (AEOI), said the IAEA
inspections of Iran's Fordow
Fuel Enrichment Plant (FFEP)
have now increased to 11 from
eight, commenting on the
reports of a 50-per cent rise in
the IAEA's inspections of Iranian
nuclear sites.

2 killed, 3 injured
in Pakistan blast

Islamabad: Two people were
killed and three others injured
when a bomb went off in
Pakistan's Khyber Pakhtunkhwa
province on Sunday, the police
said. The incident happened in
Banu district where an
explosive-laden motorbike
exploded when the vehicle of
a member of a pro-
government peace militia
passed by it, police said. The
bomb was detonated by a
remote-controlled device by
unknown terrorists.

Cargo train

derails in Ohio

Springfield: About 20 cars of
a Norfolk Southern cargo train
derailed near Springfield, the
second derailment of the
company's trains in Ohio in a
month, officials said. But
unlike the Feb 3 derailment in
East Palestine, Ohio, a
company spokesperson said
there were no hazardous
materials aboard the train. The
train, derailed around 5 pm
Saturday by State Route 41,
near the Clark County
Fairgrounds.

Nigeria rescues

14 civilians

Lagos: Nigerian troops have
rescued 14 people who were
being held hostage by bandits
in the northern state of
Kaduna, an official said. The
rescue mission was carried out
by Nigerian troops who
targetted at a hideout of the
bandits in Chikun area, said
Kaduna State Commissioner for
Internal Security and Home
Affairs Samuel Aruwan. The
troops overpowered the
bandits and killed one of them
while others fled in disarray,
said Aruwan, adding that all
the rescued were safe and will
be examined before being
reunited with their families.

Indonesia fuel depot fire
kills 19: 3 still missing

At least 260 firefighters and 52 fire engines extinguished the blaze

Indonesian rescuers and fire-
fighters on Sunday searched
for three people who were still
missing after a large fire
spread from a fuel storage de-
pot in the capital and killed at
least 19 people.

The Plumpang fuel storage
station, operated by state-run
oil and gas company Pertami-
na, is near a densely populated
area in the Tanah Merah
neighbourhood in North
Jakarta. It supplies 25% of In-
donesia’s fuel needs.

At least 260 firefighters and
52 fire engines extinguished
the blaze just before midnight
on Saturday after it tore
through the neighborhood for
more than two hours, fire offi-
cials said.

Footage showed hundreds
of people running in panic as
thick plumes of black smoke
and orange flames filled the
sky.

Indonesian President Joko
Widodo visited the fire-hit ar-
eas on Sunday morning to re-
assure people that the govern-
ment would help those in
need.

Widodo said he has ordered
the minister of state-owned
enterprises and the Jakarta
governor to immediately find
a way to relocate residents
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Police visit the state-run oil storage depot in Jakarta after a fire

broke out on Saturday

away from the fuel storage
area or to move the depot away
from the neighbourhood.

“Not only in here, but all
state-owned vital objects must
be audited and re-evaluated to
determine a safe buffer zone
for the community, because
this involves human life,”
Widodo told reporters after
visiting a temporary shelter
for displaced people in North
Jakarta’s Koja neighbour-
hood.

National police chief Gen
Listyo Sigit Prabowo said a
preliminary investigation
showed the fire was caused by

-AFP

a technical problem involving
excess pressure as the depot
received fuel from Pertamina’s
Balongan Refinery in West
Java province.

“It was found that a fire oc-
curred during a filling of Per-
tamax fuel,” Listyo told anews
conference, referring to a type
of fuel oil produced by Perta-
mina.

Residents living near the de-
pot said they smelled a strong
odor of gasoline, causing some
people to vomit, after which
thunder rumbled twice, fol-
lowed by a huge explosion.

Sri Haryati, a mother of

Fire at Rohingya
refugee camp in
Bangladesh

Cox's Bazar: A massive fire
raced through a crammed
refugee camp for Rohingya
Muslims in southern
Bangladesh on Sunday,
leaving thousands
homeless, a fire official and
the United Nations said. No
casualties were reported at
Balukhali camp in Cox's
Bazar district, said Emdadul
Haque, a fire service
official. The UNHCR in
Bangladesh said in a tweet
that Rohingya refugee
volunteers were
responding to the fire with
the agency and its partners
providing support. -AP

three, said the fire began to
spread about 20 minutes later,
causing panic.

“I immediately grabbed our
valuables and ran with my
husband and children,” Hary-
ati said, adding she heard
smaller blasts that echoed
across neighbourhood as or-
ange flames jumped from the
depot.

Rescuers were still search-
ing for three people who were
reported missing.

Imran missing as cops reach

his hom

AGENCIES / Lahore

Police in Pakistan said offi-
cers on Sunday attempted to
arrest former prime minis-
ter Imran Khan, who is bat-
tling several legal cases as he
pressures the government
for early elections, NDTV re-
ported.

Officers from Islamabad
arrived at Khan’s home in
Lahore, which was sur-
rounded by hundreds of his
supporters, but were unable
to find him.

‘A team of Islamabad po-
lice has arrived in Lahore to
arrest Imran Khan to comply
with the court orders,” the Is-
lamabad police said in a
tweet.

“Imran Khan is reluctant
to surrender - the Superin-
tendent of Police had gone
into the room but Imran
Khan was not present there,
” read the Tweet.

The arrest warrant was is-
sued after Khan failed to ap-
pear before the court in a cor-
ruption case on February 28.

Imran Khan is accused of
failing to declare gifts re-
ceived during his time in of-
fice, or the profit made from
selling them.

Government officials
must declare all gifts but are
allowed to keep those below a
certain value.

The vice chairman of
Khan’s Pakistan Tehreek-e-
Insaf (PTI) party, Shah
Mehmood Qureshi, told re-
porters in Lahore: “We have
received the notice from Is-

e to arre

Imran Khan's supporters chant slogans outside his house in
Lahore on Saturday

lamabad police - the notice
does not contain any order
for the arrest.”

“We will consult our
lawyers and follow the legal
process”.

Pakistan’s courts are often
used to tie up lawmakers in
tedious and long-winding
proceedings that rights mon-
itors have criticised for sti-
fling political opposition.

Imran Khan, who was shot
during a rally last year, has
attempted to disrupt politics
in the South Asian nation
since he was forced out of of
fice in a no-confidence vote
in April.

He has been pushing for
early elections due no later

-AFP

than October by holding
protests, pulling out of par-
liament and dissolving the
two provincial assemblies
his party controls in a bid to
force the government’s hand.

The nation of more than
220 million is in dire eco-
nomic straits with runaway
inflation, scant foreign ex-
change reserves and stalling
bailout talks with the Inter-
national Monetary Fund.

To pull the country out of
its spiral, Prime Minister
Shehbaz Sharif is battling to
revive the next tranche of a
$6.5 Dbillion loan deal
sketched with the Interna-
tional Monetary Fund in
2019.

Will be in presidential race even if indicted: Trump

AP [ Oxon Hil

Former US president Donald
Trump said on Sunday he
would continue his third pres-
idential campaign even if in-
dicted. “Absolutely, I would not
even think about leaving,”
Trump told reporters ahead of
a speech at the annual Conser-
vative Political Action Confer-
ence.

Trump is under investiga-
tion by prosecutors probing
his efforts to overturn the re-
sults of the 2020 election as
well as his handling of classi-

fied documents.
Trump delivered the confer-
ence’s headlining speech,

telling a cheering crowd of
supporters that he was en-
gaged in his “final battle” as he
tries to return to the White
House. “We are going to finish
what we started,” he said. “We
are going to see this battle

through to ultimate victory.”

While CPAC was once a
must-stop for candidates
mulling Republican presiden-
tial runs, Florida Governor
Ron DeSantis, who is seen as a
top potential Trump chal-
lenger, and other major likely
contenders have skipped this
year's gathering amid scandal
and as the group has increas-
ingly become aligned with
Trump.

The former president's en-
during popularity with this
segment of voters was on dis-
play throughout the confer-
ence this week. Some atten-
dees wore Trump-themed out-
fits, with “MAGA” hats and se-
quined jackets. Potential and
declared candidates not
named Trump received only
tepid applause.

And the annual CPAC straw
poll, an unscientific survey of
attendees, found Trump the

‘ ‘ We are going to finish
what we started. We
are going to see this battle
through to ultimate victory
Donald Trump

top choice to be the party's
nominee, with 62 per cent sup-
port, trailed by DeSantis at 20
per cent and businessman Per-
ry Johnson, who announced
his long shot bid at the confer-
ence, with 5 per cent.

Nearly all -- 95 per cent of
the respondents -- said they ap-
proved of Trump's perform-

ance as president.

“This is an audience that
supports President Trump,”
said Republican Elise Ste-
fanik, R-NY, the No. 3 House
Republican, who endorsed
Trump days before he official-
ly launched his 2024 campaign.

The only member of House
leadership to attend the con-
ference, Stefanik told the me-
dia that Trump continued to
be the party's leader.

“President Trump is in a
very strong position and I
think he will be the Republi-
can nominee,” she said.

While his potential chal-
lengers for the White House
were pitching themselves to
conservative donors near his
Florida home, Trump, in his
speech, repeatedly criticised
the Republican establishment,
which is eager to move past
the former president.

“We had a Republican Party
that was ruled by freaks, neo-
cons, globalists, open borders
zealots and fools. But we are
never going back to the party
of Paul Ryan, Karl Rove and
Jeb Bush," he said.

He also took a veiled jab at
DeSantis, calling out those
who have proposed raising the
age for Social Security or pri-
vatising Medicare -- positions
DeSantis has expressed sup-
port for in the past, but has
since abandoned. "We are not
going to mess with Social Se-
curity as Republicans," DeSan-
tis recently said.

Trump told the crowd, “If
that is their original thought,
that is what they always
come back to.” While many
top Republicans steered clear
of the conference, former
secretary of state Mike Pom-
peo and former UN ambassa-
dor Nikki Haley.
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People in fields like insurance and
research will benefit. Repairing of
vehicle is indicated. You may attend a
get-together. Some of you may suffer
from headache or acidity.

YOUR DAY By Vinayak Vishwas Karandikar
ARIES: Today is the day LIBRA: Today is the day
to enjoy and entertain. to control anger and
Expect expenditure for solve problems.
health and property. Expenditure for business

is expected. People in fields like event
management will do well. You will
make efforts to balance family time
and work. Some of you may suffer
from lumbar pain.

Expect expenditure for
property or vehicle. Job
transfer or training is indicated. Travel
business may flourish. Take care while
travelling, as some damage or trouble
is indicated. Some people may suffer

AURUS: Oday iS d day
% :\
Ly

to travel and invest.

SCORPIO: Control anger in career and
family. Take care of
health. Expect to spend
on health. People in
fields like politics, bars
and pubs will get success today.
Family life might suffer due to
workload. Some people may suffer

expenditure for medical bills. Your loan
proposals will be sanctioned. Advice
or help of father or children will be
beneficial. Some of you may suffer
from acidity.

from eye problems. from stomachache.
GEMINI: Today isaday ~ SAGITTARIUS: Face problems and find
to fulfil your desires 4] their solutions today.
after some struggle. .| Expect expenditure for
There will be medical treatment.

Some people may leave
the job because of stress. People in
fields like martial arts will get success.
Some of you are likely to get cured
after surgery or painful treatment.
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Level: Hard

CANCER: Today is a day
to see growth in

7N
s
7{ N authority. Expect
expenditure for

business. People in fields like medicine
and firefighting will benefit. Dispute
with seniors is indicated. Family may
help you in your work. Some people
may suffer from bodyache.

CAPRICORN: Hold your
relationship bond tight,
both in commercial and
family life. Expenditure
for house or vehicle is indicated.
People in fields like construction and
repairing will be benefited. Dispute
with parents is expected. Some people
may suffer from chest pain.

AQUARIUS: Concentrate
on your work today.
Expect expenditure for
business and education.
Technicians will get success. A dispute
at the workplace is indicated. Avoid
conflicts with seniors. Domestic life
may be disturbed due to workload.
You may experience knee pain.

2 )
i 6 i i 8 i i LEO: Today is a day to
_ _ 9 _ _ 5 _!' study and focus on
o 4 6|7 ‘oAt | work. Expect
& % | expenditure for business
| 3 | L | | 7 | and education. People in fields like
1 3 9 8 2 construction, auto parts and
i i i i i entertainment will do well. Dispute in
S 6 1 the family is indicated. Some of you
715 6 8 may suffer from chest pain.
6 4 VIRGO: Losses are
' | | ' : ' . indicated today, so plan
= 3 4 ;ﬂ.\\\ and take wise decisions.
- . A/ Expect expenditure for
WHAT T0 DO: Fill in the grid so é :2: § é g § E E § premiums or commission. People in
that every row, every columnand {2 + o9is = stz ¥ ¢ fields like surgery, insurance, hardware
every 3x3 box contains the digits = < »le e cfo 2 1 and repairing will have success. Family
110 9. Every puzzie has only one I+~ s s =[+ < & disputes are indicated. Some people
correct solution. TR EIRa b may suffer from constipation.

PISCES: Take care at
work today, as some loss
is indicated. Expect
expenditure for children
or education. People in fields like
technical work and garages will
benefit. Control anger, as family
dispute is indicated. Some of you may
have eye trouble.

Indians stranded in Libya rescued

A joint effort of the National
Commission for Minorities,
Ministry of External Affairs
and the Indian embassy in
Tunisia helped rescue 12 In-
dian workers who were
stranded in Libya for the
past two months.

They were illegally taken
to Libya from Punjab by an
agent who promised them
lucrative jobs, good salary
and a happy life.

A statement released by
the National Commission
for Minorities (NCM) in-
formed that after they were
taken to Libya, they were of-

Philippine
Guv’s murder:
Suspect killed

A

nila

Police have killed one sus-
pect and arrested three oth-
ers in the shootings that
killed a central Philippine
provincial governor and
eight others, including poor
villagers seeking aid from
the political leader; officials
said Sunday.

The killing of Negros
Oriental Gov Roel Deg-
amo at his home on Satur-
day by at least six men
wearing military-like cam-
ouflage uniforms and bul-
let-resistant vests was the
deadliest attack on politi-
cians in recent weeks in
the country.

President Ferdinand
Marcos Jr condemned the
killing of Degamo, who
backed him in presidential
election last year, and said
his “government will not
rest until we have brought
the perpetrators of this
heinous crime to justice.”

fered jobs in private compa-
nies without any salary and
kept as bonded labour. They
also alleged that they were
brutally beaten and not even
offered proper food.

NCM chairperson Igbal
Singh Lalpura received a
representation from some

Crisis deepens in Iran
schoolgirls’ poisoning

AP/

A crisis over suspected poi-
sonings targeting Iranian
schoolgirls escalated on Sun-
day as authorities acknowl-
edged over 50 schools were
struck in a wave of possible
cases. The poisonings have
spread further fear among
parents as Tehran has faced
months of unrest.

It remains unclear who or
what is responsible since the
alleged poisonings began in
November in the Shiite holy
city of Qom.

Reports now  suggest
schools across 21 of Iran’s 30
provinces have seen suspect-
ed cases, with girls’ schools
the site of nearly all the inci-
dents.

The attacks have raised
fears that other girls could
be poisoned apparently just
for going to school. Educa-
tion for girls has never been
challenged in the over 40
years since the 1979 Islamic
Revolution.

Iran has been calling on the
Taliban in neighbouring
Afghanistan to have girls and
women return to school.

Interior Minister Ahmad
Vahidi on Saturday said with-
out elaborating that investiga-

Reports suggest
schools across 21 of
Iran’s 30 provinces
have seen
suspected cases

tors had recovered “suspi-
cious samples” in the course
of their investigations into
the incidents, according to the
state-run IRNA news agency.

He called for calm among
the public, while also accus-
ing the “enemy’s media ter-
rorism” of inciting more pan-
ic over the alleged poisonings
in the country.

However, it wasn’t until the
poisonings received interna-
tional media attention that
hard-line President Ebrahim
Raisiannounced an investiga-
tion into the incidents on
Wednesday.

Vahidi said at least 52
schools had been affected by
suspected poisonings.

Iranian media reports
have put the number of
schools at over 60. At least
one boy’s school reportedly
has been affected. Videos of
upset parents and schoolgirls
in emergency rooms with
IVs in their arms have flood-
ed social media.

local leaders with arequest
to bring them back as they
belong to the minority
communities.

Lalpura forwarded the
representation to the min-
istry on February 6 and re-
quested it to initiate action.
The embassy of India in
Tunisia was also contacted
in this regard.

PUBLIC NOTICE

PLEASE TAKE NOTICE that MS. MANJU
KAICKER is the legal owner of FLAT NO. 103,
admeasuring 426 sq. ft. Carpet Area (i.e 39.58
sq. mts. CarpetArea), onthe 1STFLOOR, of the
building known as PALM SPRING “D” CO-
OPERATIVE HOUSING SOCIETY LIMITED in
the PALM COURT COMPLEX situated at LINK|
ROAD, MALAD WEST, MUMBAI 400064
(herein after referred as SAID FLAT).

Further the original registration receipt bearing
number 3080 of the 1st chain of AGREEMENT
FOR SALE Dated 30TH DECEMBER 2005
bet PALM COURT DEVELOPERS AND
MR. NUSLI NEVILLE WADIA and MS.
PADMAVATI DAMANI was properly stamped
and was lodged for Registration with the Office
of the Sub-Registrar of Assurance Borivali - 4,
under Doc. Sr. No. BDR 10 - 03077 - 2006 and

the same is duly registered on 25TH APRIL|
2006 has been lost/misplaced and the same is
now not traceable after due diligent search and
now my client i.e. MS. MANJU KAICKER, is
intend to intimate in the paper notice.

Any person or persons having any claim,
objection, right or interest in the above flat or any|
part thereof by way of sale, transfer, assign,
mortgage (equitable or otherwise), exchanging,
lease, easements, tenancy, lien, licence, gift,
bequest, inheritance, trust, maintenance,
possession or encumbrances or any attachment
requested to make the same known in writing
along with the supporting documents and/or any|
evidence by Registered Post A.D. to me at the
address given below within the period of 15
(fifteen) days from the date of publication of this
notice with copies of such documents and other
proofs in support of claims/objections for the
transfer of the said flat and regarding the title of]
the said flat. If no claims/objection is
received/raised within the period prescribed
above, then my client shall have liberty to sale
the rights in respect of said flat, failing which the
transfer will be completed without reference to
any such claims and the same if any will be
deemed to have been waived or abandoned.
PLACE : MUMBAI, DATED : 06.03.2023

Sd/-, Advocate R.S.Kedar
1/A, Arun Bazar, Opp. Natraj Market,
S.V Road, Malad (West), Mumbai - 400064

FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
SUVARAT REAL ESTATE DEVELOPERS PRIVATE LIMITED

RELEVANT PARTICULARS

Name of corporate debtor

Suvarat Real Estate Developers Private Limited

n

Date of incorporation of corporate debtor

11/06/2015

|

Authority under which corporate debtor
is incorporated / registered

Registrar of Companies, Mumbai

P

Corporate Identity No. / Limited Liability
| |Identification No. of corporate debtor

U70100MH2015PTC265436

5. |Address of the registered office and Office No. 14B/102, B Wing, Bldg. No.14, Kher Nagar,
principal office (if any) of corporate Bandra (East), Mumbai 400051
debtor

6. |Insolvency commencement date in March 3rd, 2023 (Copy of the order received by IRP
respect of corporate debtor on March 3rd, 2023)

7. | Estimated date of closure of insolvency
resolution process

‘August 30th, 2023

Name and registration number of the
insolvency professional acting as
interim resolution professional

@

Name: Jayesh Natvarlal Sanghrajka

Reg. No.: IBBI/IPA-001/IP-P00216/2017-2018/10416
AFA No. AA1/10416/02/091023/104574 valid till
Qctober 09, 2023

Address and e-mail of the interim
resolution professional, as registered
with the Board

©

Registered Address: 405 — 407, Hind Rajasthan
Building, Dadar East, Mumbai — 400014
E-mail id: jayesh@jsandco.in

10.|Address and e-mail to be used for
correspondence with the interim
resolution professional

Correspondence Address: Incorp Restructuring
Services LLP (Formerly known as M/s Vinay and
Keshava Resolution Professionals LLP), 405-407 Hind
Rajasthan Building Dadar, Mumbai - 400014
Correspondence e-mail id: cirp.suvarat@gmail.com

Representative of creditors in a class
(Three names for each class)

11.| Last date for submission of claims March 17th, 2023
(14 days from the date of receipt of order)

12| Classes of creditors, if any, under Not Applicable

clause (b) of sub-section (6A) of section

21, ascertained by the interim resolution

professional
13.|Names of Insolvency Professionals Not Applicable

identified to act as Authorised

S

(@) Relevant Forms and
(b) Details of authorized representatives
are available at:

(@) Web Link for downloading claim forms:
www.ibbi.gov.in/downloadforms.html
(b) Not Applicable

of false or misl

Sd/-
Jayesh Natvarlal Sanghrajka

Incorp Restructuring Services LLP
Registration Number: IBBI/IPE/0129

Date: March 6th, 2023
Place: Mumbai

Notice is hereby given that the National Company Law Tribunal, Mumbai Bench has ordered
the commencement of a corporate insolvency resolution process of Suvarat Real Estate
Developers Private Limited on March 3rd, 2023 vide order no. CP (IB) No.636/MB-
1V/2022. (Date of receipt order by Interim Resolution Professional is March 3rd, 2023)

The creditors of Suvarat Real Estate Developers Private Limited, are hereby called upon
to submit their claims with proof on or before March 17th, 2023 to the interim resolution
professional at the address mentioned against Entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proofin person, by post or by electronic means.
Afinancial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed
against entry No.13 to act as authorised representative of the class in Form CA

issi ding proofs of claim shall attract penalties.

Interim Resolution Professional of Suvarat Real Estate Developers Private Limited
Registration Number:IBBI/IPA-001/IP-P00216/2017-2018/10416

AFANo. AA1/10416/02/091023/104574 valid till October 09, 2023

(Formerly known as M/s Vinay and Keshava Resolution Professionals LLP),

Correspondence Address: 405-407 Hind Rajasthan Building Dadar, Mumbai - 400014




